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Implementation of Recommendation 
of Bhoothalingam Committee on 

Minimum Pension. 

8366. SHRI SUBHASH YADAV 
SHRI M. RAMGOPAL 

REDDY 

Will the Minister of FINANCE be 
please to state: 

(a) whether it is a fact that the re-
commendations of the Bhoothalingam 
Committee on minimum pension have 
since been considered by Government; 

(b) if Dot, what are the reasons for 
delay; and 

(c) since when they are like Jy to be 
implemented? 

THE MINISTER OF STATE IN 
THE r MINISTRY OF FINANCE 
(SHRI PA TTABHI RAMA RAO: (a) 
The present Government does not treat 
the Report of the Study Group on 

Wages" Incomes & Prices a providing a 
basis for its policies on Wages and In-
comes. 

(b) and (c) In view of (a) abave the . ' questIon does not arise. 

Assistance to Business Houses by 
Public Sector Financial 

Institutions 

8367. SARI INDRAJIT GUPTA . 
Will the Minister of FINANCE be plea: 
sed to state : 

(a) whether some public sector 
financial institutions have recently been 
helping some business houses to acquire 
controlling interest in companies belong .. 
ing to other houses, by selling shares 
held by them to interested brok~rs; 

(b) if so, whether a new role in 
inLer-corporate warfare has been assigned 
to the financial institutions; and 

(c) Government's reaction to such 
public misconduct ? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF FINANCE (SHRI 
JANARDHANA POOJAR Y) : (a) The 
term lending financial institutions acquire 
and sell shares of companies in the nor-
mal course of their opera tions. The 
decision to acquire or sell shares has to 
be taken on the basis of the best com. 
mercial judgement of the institution(s) 
and not by aDY other considerations. 

(b) The role of the public financial 
institutions ,s well defined and they fun-
ction within the parameters. 

(c) Does not arise. 

Incentives to Handicraft Producers 

8368. SHRI JAI NARAIN ROAT 
Will the Minister of COMMERCE be 
pleased to sta te : 

(a) the production of hand icraft 
products for the last five years; 

(b) the incentives given to the handi-
crafts producers to raise their products; 




